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Hon`ble NGT, OA 146/2023 (CZ) 
 

 

REPORT 

Ref:-Report in compliance to the Hon’ble NGT order dated 03.04.2024 in 

the matter of OA 146/2023 (CZ) PratapVaare Vs. State of M.P. 

&Ors. 

1. Hon’ble  NGT issued following instructions on dated 03.04.2025 in the 

matter of OA 146/2023 (CZ) Mr. Pratap Vaare Vs. State of M.P. & 

Ors:- 

“……. The State PCB is directed to finalise the matter pending with the 

State PCB and to submit the report within three weeks” 

2. In compliance to the order dated 03.04.2025 of Hon’ble NGT, the 

compliances of MPPCB are submitted as under: - 

3. That, In compliance with the directions issued by the Hon’ble National 

Green Tribunal (NGT), an opportunity of personal hearing was duly 

provided to the respondents on 23.05.2025. The same was 

communicated personally to the concerned parties through letter dated 

21.05.2025. The copy of the letter issued to the respondents is annexed 

herewith as Annexure-1. 

4. That, On 23.05.2025, representatives from Priyadarshini Grah Nirman 

Sehkari Samiti, Gulabi Grah Nirman Sehkari Samiti, and M/s 

Landmark Ventures (Prospera Society) appeared before the EC 

Committee. However, no representative was present on behalf of M/s 

Belief Buildcon (Palmcrest Colony).  

5. That, the representatives who appeared before the Committee on dated 

23.05.2025 were submitted their representation before the committee.  
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